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(b) The Central budget for 1975-
76 envisages deflcit financing of Rs. 
225crores. In the light of the existing 
economic situation and the anticipa-
ted trend of production next year, 
this order of deficit financing is not 
likely to hamper the effort to keep 
in check the inflationnry pressure in 
the economy. On the other hand, by 
providing additional resources, it 
would help in sustaining the tempo 
of development, which, in the ultk-
mate analysis, is the real solution to 
the problem of inflation. It would, 
therefore, help in furthering the ob-
jectives Of the Fifth Plan. 

Letters of Intent to ee n~ a  Orien-
ted InstitutiODS tor Medium Scale 

Sector 

5040. SHRI K. S. CHA VDA: Will 
the Minister of INDUSTRY AND 
CIVIL SUPPLIES be pleased to state: 

(a) whether Centre propooe to give 
free hand in issuing fresh letters of 
intent to technocrat-oriented institu-
tions. and new entrepreneurs of medi-
um scale sector particularly in the 
backward areas; 

(b) whether the Ministry propose 
to direct the Licensing Committee not 
to reject the proposals of medium 
scale 100 per cent Indian Sector for 
next five years. in the interest and 
growth of Indian sector; and 

(c) whether Government propooe 
to amend its policy or improve its 
execution through the Licensing Com-
mittee for Indianisation? 

THE MINISTER OF INDUSTRY 
AND CIVIL SUPPPIES (SHRI T. A. 
PAl): (a) to (c). In tenns of the in-
dustrial licensing policy statement 
announced on 2nd February, 1973, 
Government will ensure that licensing 
decisions conform to the growth pro-
file of the 5th plan and that techno-
economic and social considerations 
such as economies of scale, appropriate 
technology, balanced regional de-
velopment and development of back-
ward areas are fully reflected. Gov-
ernments policy wilI continue to be 

to encourage competent small and 
medium entrepreneurs in all industri-
es including those in which large 
industrial houses and foreign major-
ity companies are eligible to partici.-
pa(te. Such eIljtrepreneurs will be 
preferred vis-a-vis the .. larger indus-
Vial houses and foreign cotnp\anies 
in the setting up of new capacity. 

New and medium entrepreneurs 
particularly those having technical 
background are encouraged in 
ietting up new capacity. However 
as their proposals have to be consi.-
dered from other angles also e.g. 
availability of foreign exchange, plan 
prOfiles, financial 6oundness, etc., it is 
not necessary to give directions to 
L.C. not to reject such proposals. 

Fttol'eign concerns and subsidiaries 
of foreign companies will be eligi-
ble to participate in 19 specified in-
dustries and their investments will 
be examined in accordance with the 
"guidelines on the dilution of fOTe.-
ign equity" with a view to brin'ging 
about progressiVe Indianisation. 

Failure of LicenSing Policy 

5041. SHRI K. S. CHAVDA: Will 
the Minister of INDUSTRY AND 
CIVIL SUPPLIES be pleased to 
state: 

(a) whether Licensing Committee 
haa failed to keep the broad objectives 
of Indultrial LicenSing Policy and 
system adopted by Government; if 
not, the grounds as to how the Licens-
ing Committee recommendations have 
become useful to 'growth of indwtries 
in our country during last three years; 

(b) whether there is a big cry In 
OUr country that multi-national and 
foreign flrms have got bigger sales 
due to amending and recommending 
approval by the Licensing Committee; 
lind 

(c) whether Government propose 
to amend this faulty way ot making 
recommendations by the Licensing 
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Committee in the interest of Intiiani-
!lation of in us ies~ 

THE MNISTER OF INDUSTRY 
AND CIVIL SUPPLIES (SHRI T. A. 
PAl): (a) to (c). In taking a de-
cision on industrial licence applica-
tions, the Licensing Committee inter 
alia takes into consideration, the 
following broad objectives of indust-
rial licensing policy; 

(i) The policy framework con-
tained in the Industrial Pol ... 
icy Resolution, 1956; 

(ii') The detailed considerations 
eet-out in the Government 
statement dated 2nd Feb-
ruary, 1973 on industrial lic.-
ensing policy; 

(iii) The priorities and produc-
tion targets of current Five 
Year Plan and annual Plans; 

(iv) Techno-economic considen-
tions relevant to a particular 
industry; and 

(v) Techno-economic features 
of the project proposal. 

The Industrial Policy Resolution 
of ~  continues to provide the 
framework to govern Government's 
policies for achieving the objectives 
of growth, social justiCe and self .. re-
liance in the industrial sphere" To 
facilitate the achievement of these 
objectives in the context of the Fifth 
Plan an Industrial Licensing Policy 
Statement was issued by Government 
in a Press Note dated 2nd February, 
1973 (COpy placed on the Table of the 
House as Annexure to the Lok Sabha 
Unstarred Question No. 281 answered 
on 21st February, 1973). Under the 
revised policy, foreign concerns are 
expected to participate in 19 sched-
uled in u~ ies listed in the appen-
dix to the Press Note. The speci-
fic items reserved for the public sec-
tor and the small Bcale sector are, 
however, excluded. Even in the 
fields ia which foreign majority com-
pan i_ are eligible to participate, iJ 

suitable applicants are forthcoming 
from amongst small and medium 
entrepreneurs, they would be given 
preference over foreign a o i~ o~ 
panies. 

Government have also issued guide-
lines ~ ula in  a 'WOrkable relation-
ship between the size of any expan.-
sion allowed to a foreign companies 
and the extent of dilution in its fore-
ign holding's to be stipulated as a 
condition thereof. This has been 
done with a view to brin"g about pro-
gressive Indianisation. 
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